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MR. DEPUTY CHAIRMAN: Question No. 204.
Implementation of NFSA

*204.LT. GEN. (DR.) D.P. VATS (RETD.): Will the Minister of CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(@ the norms and procedures followed to identify the beneficiaries under
National Food Security Act (NFSA);

(b) the action plan formulated by Government to ensure proper and impartial
implementation of NFSA,; and

(c) whether any improvement in the standard of nutrition of the poor people,
particularly children and women, have been noticed after the implementation of the Act,
if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION (SHRI DANVE RAOSAHEB DADARAO): (a) to (c) A
Statement is laid on the Table of the House.

Statement

(@ NFSA legally entitles upto 75% of the rural population and 50% of the urban
population to receive highly subsidized foodgrains under the Targeted Public Distribution
System (TPDS). The percentage coverage under the TPDS in rural and urban areas for
each State was to be determined by the Central Government and the total number of
persons to be covered in such rural and urban areas of the State was to be calculated
on the basis of the population estimates as per the latest census of which the relevant
figures had been published. Coverage under the Act is under two categories viz.
Antyodaya Anna Yojana (AAY) households and priority households (PHH). As per
provisions of the Act, within the state/UT-wise coverage, State Governments/UT
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Administrations are required to identify the households to be covered under the AAY
in accordance with the guidelines applicable to the said scheme and the remaining
households as priority households, in accordance with such guidelines as the State
Governments may specify. Each of the States/UTs have evolved their own guidelines
for this purpose based on different exclusion/inclusion criterion.

(b) The Action Plan to ensure proper and impartial implementation of the National
Food Security Act aims to strengthen and streamline the operation of the Targeted
Public Distribution System (TPDS). Government in collaboration with States/UTs is
implementing End-to-End Computerization of PDS Operations’ which comprises
digitization of ration cards/beneficiaries data and de-duplication, computerization of
supply chain management of foodgrains, setting up of transparency portal and online
grievance redressal mechanisms in all States/UTs. Till November 2019,4.45 lakh FPSs
out of total 5.35 lakh FPSs in the country had ePoS devices. About 85.8% of the total
ration cards in the country have currently been seeded with Aadhar number to ensure
transparency and rightful targeting of food subsidy. Delivery of foodgrains upto door-
steps of fair price shops is also being ensured to prevent diversion and leakages of
foodgrains under TPDS.

(¢) No study has been conducted to directly assess the improvement in the
standard of nutrition of women and children after the implementation of the National
Food Security Act (NFSA) 2013. However, findings of some Surveys made are as
follows:

(i) The only available National level dataset providing nutritional data for
women and children is the National Family Flealth Survey (NFHS).
Comparison of NFHS 3 (2004-05) with NFHS 4 (2015-16), shows about 55.1
percent of children less than six years received supplementary nutrition
under NFHS 4 as compared to 29.9 percent children during NFHS 3.

(i)  Ministry of Health and Family Welfare (MoHFW), Government of India with
support from UNICEF has conducted the first ever Comprehensive National
Nutrition Survey (CNNS), during 2016 to 2018 in 30 States. The CNNS
results highlight improvements by reduction in stunting (height for age),
wasting (weight for height) and underweight (weight for age) in children
below five years of age from 38.4% to 34.7%, 21.0% to 17.3% and 35.7% to
33.4% respectively as compared to NFHS-4 (2015-16).
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LT. GEN. (DR.) D. V. VATS (Retd.): Sir, the Government has taken a very ambitious
plan to cover 75 per cent of rural population and 50 per cent of urban population under
Public Distribution System. | would like to know from the hon. Minister, through you,
what is the extent of fake, duplicate ration cards issued to the people. There are reports
that even illegal immigrants also got fake ration cards. What is the Government doing
to eradicate this evil?
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LT. GEN. (DR.) D.P. VATS (RETD.): What is the status of the one nation-one-
ration-card policy proposed to end leakages in the public distribution system?
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SHRI RIPUN BORA: Sir, | would like to know from the hon. Minister whether
under the Food Security Act there is a mechanism with the Government o periodically
review the condition of the card holders, because after getting the cards they come
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foodgrains till its distribution, what kind of transparent mechanism have you planned?
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